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103 Calling Attention
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(At this stage the lion. Member left the House)

SHRI A.G. KULKARNI (Mabharashtra): Sir, 1
want to submit that Rajnarainji took the benefit of
but while going
party

saying what he wanted to say,
he has
unnecessarily and...
MR. DEPUTY CHAIRMAN : Actually he
should not have done that when the House has

away also, abused our

accomodated him.

SHRI BHUPESH GUPTA (West Bengal) :
May 1 make a suggestion ? Let Mr. Sitaram Kesri
follow Mr. Rajnarain and find out. . .

M.R. DEPUTY CHAIRMAN
Mr. China Basu.

All right,

please sit down.

CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE

SITUATION ARISING OUT OF RECENT FLOODS IN
BIHAR, UTTAR PRADESH AND VIM BENGAL

SHRI CHITTA BASU: Sir,
gieat regard for the hoa. Minister,
Dr. K. L. Rao, particularly because he knows

1 have got

the subject. I would request him to

[ RAJYA SABHA]

to a matter of 104
urgent public importance

kindly take special note of my points and reply to

them. Is it not a fact that the total allocation in the

different Plan periods has been much short of the

requirement, having regard to the immensity of

of floods each year? In

I also know from the

the problem arising out

this connection, may
hon. Minister if it is not a fact that several
States are nursing a grievance against the

Centre as regards allocation of funds for floods
control ? Ifilis a fact, may Iknow whether he
larger allocation for
re-formulate the

would press for a
flood
principles or criteria for allocation of funds for
Hood control to different States? It should not be

to-day

control and also

merely on the basis of j population which
is one of the criteria, but strictly on the basis

of the I needs. Floods does not visit a particular

area because it has  got a larger
population or because it has smaller
population. I find that in the matter of allocation
of funds for Hood control, I population is
also taken into consi-[ deration. 1 do not
understand  what population has got to do with the
question of floods. Does it mean that a

State I with less population will have less amount of
flood water State a larger
population will have a larger amount of flood water
? So, 1 like to know whether the
Minister would really I press larger
allocation for flood I cotroi all over the country and
re-formulate the basis or criteria for allocation of

and a having
would

for a

funds for this purpose.  This is in relation
to the all-India position.
Coming to West Bengal the question of

devastation caused by floods in West Bengal was
raised by some of us last year also. I have got
some figures with me. In 1968,. the flood have
caused a loss of Rs. 86 crores. In 1969, the loss
was Rs. 14.99 crores. In 1970. it was Rs.86 crores.
So, during only three years, from to 1970.

the total damage



